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Pending Income-tax Cases in Income-tax 
Department or Courts 

6288. SHRI ARJUN SINGH 
BHADORIA: Will the Minister of FINANCE 
be pleased to state: 

(a) the number of cases at present pend-
ing in the Income Tax Department or in the 
courts in respect of outstanding Income-tax 
arrears for 1967-68 and 1968-69; 

(b) the number of such cases that have 
been decided by Government as also the 
number of those cases in whiCh the tax payers 
have been exempted from the payment of tax; 
and 

(c) Ibe names of tax payers who have 
been penalised during the above period for 
the non-payment of Income-tax ? 




